VTEM NO 62 COURT NO. 11 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).19227/2004

(From the judgenent and order dat ed 11/ 08/ 2004 in LPA  No. 74/ 1996 of
H GH

COURT CF BQOVBAY)

V. K. SABOO & ANR. Petitioner(s)
VERSUS
M B. MEHTA & ORS. Respondent ( s)
_( Wth appln(s) for permssion to submt additional docunment(s) and prayer for inter
i m

relief )

WTH S.L.P.(CQ...CC NO. 8821 of 2004

(Wth c/delay in filing SLP)

Dat e: 03/01/ 2005 These Petitions were called on for hearing today.

CORAM :

HON BLE MR JUSTI CE B. P. S| NGH

HON BLE MR JUSTI CE ARUN KUMVAR



For Petitioner(s) M . Mukul Rohtagi, Sr. Adv.

Ms. I ndu Ml hotra, Adv.

For Respondent (s)

M. S.V. Deshpande, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

SLP( C) No. 19227/ 2004

Heard counsel for the parties.

The special |eave petition is devoid of nerit and is di sm ssed.

SLP(C) No. . .. CC8821/ 2004

Del ay condoned.

The special |eave petition is devoid of nmerit and is di sm ssed.

(Sheet al Dhi ngra) (Asha Joshi)

Court Master Court Master



